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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL 

SOUTHERN ZONE, CHENNAI  IN 

 

Original Application No. 76 of 2017 (SZ) 

Original Application No. 259 of 2017 (SZ) & 

Original Application No. 260 of 2017 (SZ)  

 

REPORT REGARDING THE PROGRESS FILED BY SMT. BINDHU 

RADHAKRISHNAN, CHIEF ENVIRONMENTAL ENGINEER OF 

KERALA STATE POLLUTION CONTROL BOARD IN THE MATTER 

OF O.A NO.259/2017 IN ACCORDANCE WITH THE ORDER 

DATED 14.07.2021 OF THE HON’BLE NGT 

 

  I, Bindhu Radhakrishnan, D/o. M.P Krishnan kutty (Late), aged 53 

years, am the Chief Environmental Engineer of Kerala State Pollution Control 

Board and I am duly authorised to file this report and submit the following 

progress/status report subsequent to the order dated 14.07.2021. 

The  Hon’ble  NGT as per the order dated 14.07.2021 had directed to conduct 

Source Apportionment Studies in Kochi & Thiruvananthapuram cities and the 

committee appointed by the Hon. Tribunal was directed to provide necessary 

guidance for the study and submit periodical reports to the Tribunal regarding 

the progress of the work. The  Environment Department, Government of Kerala  

was  directed to conduct the study and the Chief Secretary, State of Kerala was 

directed to supervise the implementation of the scheme envisaged by each 

department. Subsequently the Chief Secretary convened a meeting on 

14.09.2021 and directed to invite estimate from NIT, Calicut to conduct the 

source apportionment studies, being a reputed institute within the State. Copy of 

the minutes of the meeting conducted by the Chief Secretary is attached as 
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Annexure R2(A). Accordingly, the Additional Chief Secretary, Environment 

Department invited a proposal with estimate and directed the Board to examine 

the proposal and to hold discussion with the Director, NIT Calicut to get it 

revised to reasonable amount.   

As directed, Board had examined the proposal submitted by NIT, Calicut 

and hold a discussion with NITC on 03.03.2022 . As the proposal submitted by 

NITC was not comprehensive and not in line with the Conceptual Guidelines 

and Common Methodology issued by Central Pollution Control Board for 

conducting Air Quality Monitoring, Emission Inventory and Source 

Apportionment study the same was communicated to NIT, Calicut during the 

meeting held on 03.03.2022  and requested to submit revised detailed proposal 

considering all aspects of the guidelines issued by CPCB and the terms of 

reference framed by the Joint Committee, appointed by the Hon’ble NGT, in 

their  meeting held on 08.09.2021. Copy of the minutes of the joint committee 

meeting held on 08.09.2021 is attached as Annexure R2(B).   

 It is respectfully submitted that the revised proposal was received from the  

NIT Calicut  on 04.04.2022. The  committee, appointed  by the Hon’ble  NGT in 

O.A. 259/2017,  was  directed to provide necessary guidance for the study as  

envisaged by them in the report primarily in Thiruvananthapuram and Kochi 

cities. Meanwhile one of the members of committee appointed by Hon’ble NGT, 

Dr. M.T.  Karuppiah, member from MoEF &CC was transferred to Raipur and 

on Boards request,   Dr. P. Saranya, Scientist ‘D’, Ministry of Environment 

Forest & Climate Change, Regional Office (SEZ), Chennai  was deputed in 

place of Dr.M.T. Karuppiah  to  the committee vide letter dated 12.04.2022. 

Copy of the letter is produced herewith and marked as Annexure R2(C). As the 

committee  appointed by Hon’ble  NGT in O.A. 259/2017  was directed to 

provide guidance for the Source Apportionment study, the revised  proposal 

received from NITC was placed before the committee on 06.05.2022 for remarks 

and requested to offer remarks not later than 13.05.2022. The committee 
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members had not offered specific remarks and requested for a presentation of the 

proposal by NITC 

  

 As the  committe constituted based on the directions of Hon’ble 

NGT couldn’t arrive at final decision, it was felt to strengthen the committee by 

incorporating more experts in this field from the same organisations suggested 

earlier by the Hon’ble NGT. Accordingly, the committee was strengthened by 

incorporating additional members namely Er. J. Chandrababu, Regional 

Director, CPCB, Regional Directorate, Bangalore, Dr. S.M. Shiva Nagendra, 

HOD, IIT, Madras and Er. Alexander George, Senior Environmental Engineer, 

Technical Section, Head Office, Kerala State Pollution Control Board. Copy of 

the proceedings dated 22.07.2022, reconstituting the committee is attached as 

Annexure R2 (D).  This committee can look into the proposal of NITC and 

provide necessary guidance and support so as to conduct and complete the study 

at the earliest. The latest meeting of the joint committee was held on 05.08.2022 

and the minutes of the committee meeting is attached as Annexure R2 (E).  The 

committee decided to evaluate the proposal submitted by the NITC in the next 

meeting proposed to be conducted on 11.08.2022, though the agency to conduct 

the study was not selected by the committee.  

 Further, the Hon. NGT also directed that the independent departments 

who were directed to carry out certain recommendations to file their 

independent status report regarding the action plan with shorter timeline as to 

how they are going to implement the recommendations made by the committee 

to check the air pollution in the State of Kerala.  

  The action plan comprising of the short term and long term steps already 

prepared and submitted by the committee before the Honourable NGT is 

reproduced below: 
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Short term steps suggested for improving Air Quality 

SL. 

NO

.  

ACTION IMPLEMENTING 

AGENCY 

1 Launching extensive awareness 

drive against polluting vehicles 

MotorVehicle Department 

2 Ensuring strict action  against 

visibly polluting vehicles 

Motor Vehicle Department 

3 Steps to prevent parking of vehicles 

in non designated areas. 

Motor Vehicle Department 

/State Police- Traffic 

4 Introducing wet/Mechanized 

vacuum sweeping of roads. 

Local Self-Government 

Department 

5 Controlling dust pollution at 

construction sites by providing 

an appropriate covering system 

Local Self-Government 

Department 

6 Ensuring carriage of construction 

material in closed/covered vessels. 

Police Department 

Long term steps suggested for improving Air Quality 

SL. 

NO

.  

ACTION IMPLEMENTING AGENCY 

1 Retrofitting of diesel vehicles with 

particulate filters 

MotorVehicle Department 

2 Installation of the vapour recovery 

system in fuelling stations 

Petroleum and Explosives 

Safety Organization (PESO) 

/Pollution Control Board 

3 Promoting  battery  

operated vehicles 

MotorVehicle Department 

4 Banning of old diesel vehicles in a 

phased manner 

MotorVehicle Department 
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5 Undertaking Greening of open 

areas 

Local Self-Government 

Department/ Public Works 

Department 

6 Creation of green buffers along 

the traffic corridors. 

Local Self-Government 

Department/ Public Works 

Department 

7 Development of a proper system 

for ensuring garbage/municipal 

solid waste/biomass/leaves 

connection and disposal and to 

avoid open burning.  

 

Local Self-Government 

Department 

8 Promoting the use of LPG only 

and to avoid the use of 

kerosene/firewoodin 

restaurants/dhabas/roadside 

eateries. 

 

Local Self-Government 

Department 

9 Introduce water fountains at major 

traffic intersection, wherever 

feasible 

State Highway Authority of 

Kerala (SHAK)/ National 

Highways Authority of 

India/PublicWorks Department 

(PWD) 

 

 

10 Take steps for 

lacktopping/pavement of road 

shoulders to avoid road dust 

Public Works Department 

(PWD) 

 

11 Prepare an action plan for public 

transport on CNG mode. 

Motor Vehicle Department 

12 Ensure the proper collection of 

solid waste ( biomass) 

Local Self-Government 

Department (LSGD) 

13 Ensure strict enforcement of the 

ban on burning of agricultural 

Agriculture Department 
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waste and crop residues 

14 Ensure strict action against 

industrial units not complying 

with standards. 

Pollution Control Board 

15 Ensure DG sets meeting the 

standards only be allowed to 

operate 

Department of Electrical 

Inspectorate/Pollution Control 

Board (KSPCB) 

16 Undertake road widening and 

improvement of infrastructure for 

decongestion of road 

Public Works Department 

(PWD) 

 

  

In the action plan already submitted to the Hon’ble NGT, by the 

committee the following are the steps to be taken by the Kerala State Pollution 

Control Board (item 2, 14, and 15 above). 

 

2 Installation of the vapour 

recovery system in fuelling 

stations 

Petroleum and Explosives 

Safety Organization 

(PESO) /Pollution Control 

Board 

14 Ensure strict action against 

industrial units not complying 

with standards. 

Pollution Control Board 

15 Ensure DG sets meeting the 

standards only be allowed to 

operate 

Department of Electrical 

Inspectorate/Pollution 

Control Board (KSPCB) 

 

Regarding item no.2, petrol refuelling stations are a major source of 

benzene emissions, volatile organic compounds and particulate matter 2.5 

concentrations. Therefore installation of vapour recovery system is an important 

step in improving air quality. This is to be implemented in coordination with 

Petroleum and Explosives Safety Organization (PESO) shortly. Action in this 
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regard has already been initiated, and this is now being insisted for new retail 

outlets with sale potential of 300KL per month and setting up in cities with 

population more than one lakh. Copy of the circular dated 24.02.2020 issued in 

this regard is attached as Annexure R2((F)-10 pages). 

 

Regarding item no.14, periodical inspections are being conducted by the 

Board in industries and the pollution control measures adopted by them are 

being verified. If  any non-compliance is noticed by the Board, adequate actions 

are also being taken to rectify the same.  

 

  

        Regarding item no.15, In connection with the National Clean Air 

Programme (NCAP), with an intention to reduce the PM2.5 and PM10 

concentration from DG sets, retro fitting of emission control devices of 

generators already in use was suggested or to shift to gas based DG sets. This 

emission control is required to be provided for DG sets of 500KVA and above 

only. Circular regarding the above was already issued by Kerala State Pollution 

Control Board on 09.12.2020 and copy of the same is attached as 

AnnexureR2(G). 

 

 

                          Dated this the   10 
th
 day of August 2022. 

               

 

                                                                           Bindhu Radhakrishnan 

                                                         Chief Environmental Engineer 

                                 On behalf of the 2
nd

 Respondent in OA no. 259/2017 

Bindhu Radhakrishnan Digitally signed by Bindhu Radhakrishnan 
Date: 2022.08.08 21:46:17 +05'30'

















E P/ r 2.7/N G T(S Z) t 04 t 2020 rKL t,4\g
Covernment of India

Ministry of Environment, Forests and Climate Change
(Integrated Regional Office (South Eastern Zone)

I st floor, Additional Office Block for GpOA,
Shastri Bhawan, Haddows Road, Nungambakkam,

Chennai - 600006,
E-mail: il.com

Tcl.041-222011

To
The Chairman
Kerala State Pollution Control Board,
Pattam P.O, Thiruvana nthapu ra m-695004.

Date<t: l2rh April, 2022.

Subject: constitution of committee as per the order of Hon'ble NGT (sz) dated 06.01.2020 in
Application No.259 of 20 t 7.

Reference:
i). Hon'ble NG1ISZ) Order dated O6.Ot.2O2O in Application No.259 of 20 t7.

ii). Your letter No. PCB/HO/SEE- I /O. A2S9l2Ol 7 dated.30.03.2022.

Sir,

Yours faithfu lly,

(Dr. K.G.Prij itat)
Research Ofticer l Env ironmenr.l

copy to:. Dr. Dr.P. Saranya. Scientist 'D', Ministry of Environmenl, Forests and Crimate change.
Integrated Regional Olfice (SEZ), Chennai. ph.No. 'g 

lTgg 1054E

with reference to above mentioned subject and consequent to the transfer of Dr.M.T Karuppiah,

Scientist 'E' to IRo, Raipur, Iam hereby inform that rhe comperent authority has deputed Dr.p.
Saranya, Scientist 'D' as the representative from the Ministry of Environment, Forests and Climate
Change, Regional Office (SEZ). Chennai to the Joint Committee constituted by the Hon'ble NGT
(SZ) in Application No.259 of 2017 .



PRqcEBplllg$,

Sub: O. A. No. 25912017 llled before the Flon'ble National Green Tribunal-reconstitution of
Comrnittee- orders issued.

KERALA STATE POLLUTION CONTROL BOARD

No.PCB/FIO/SEE-I/Q.A.259120L7 Thiruvananthapuram Dated: 22.07.2022

Read:

1. Order dated 060L2020 in O.A. No. 25912017 of the Hon'ble National Green
Tribunal.

2. Proceedings No. PCB/IIOIEE4/NIGT/O.A NO.25912017 ( SZ) dated 20,01.2020
3. Letter No. Tech/39 lLegallRDs/2020 -21 1632 dated 06.10.2020 from CPCB.
4. Order of Hon'ble NGT dated 14.07 .2021 in O.A. 7612017,25912017,26012017 .

5. Minutes of the meeting held on 14.Q9.2021 by the Chief Secretary, Govt of Kerala.
6. Lettq No. A3l1/20l9lBnvt dated 25.01.2022 from the Envt Dept, Govt of Kerala.
7. Letter No. PCBIHO/SEE-1/ O.A. No.2 5912017 dated 04.03.2022
8. Letter No. EP/12.7AfGT(SZ)1041202011<L|4L8 dated 12.04.2022 from MoEF &

CC
9. This office letter No . PCB/HO/SEE-1/ O.A. No.259l2017 dated 06.07 .2022
l0.Email dated 06.07.2022 from Dr. S.M. Siva Nagendra, IIT, Chennai
1l.Letter No. Tech/39/Legal/RDsl2022-231304 dated 18.07.2022 from the CPCB

Bangalore

QRDER

The Hon'ble National Green Tribunal vide read 1", constituted a
committee to conduct a study of the ambient air quality in the State of Kerala, the

sources of pollution and also long term and short term steps to be evolved for the
purpose of reducing pollution index and improve ambient air quality in the State of
Kerala especially in the cities viz., Thiruvananthapuram, Kollam, Kochi, Alappuzha,

Kozhikode, Thrissur, Kasargod and Kannur. It was also directed to frame necessary

time line for implementing the directions given in VARDHAMAN KAUSHIK case

in respect of banning of old vehicles and switching over to alternate clean fuel
vehicles, including CNG and electric vehicles.

Committee constituted by the Hon'ble NGT included the following members:

1. Officer from Central Pollution Control Board - Member
2. Officer from MoEF & CC Regional Office, Chennai - Member

3. Officer from Motor Vehicles Department, Kerala - Member
4. Officer from Kerala State Pollution Control Board - Member
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5. Officer from IIT Chennai
6. Qfficer from NEERI, Chennai

Member
Member

Accordingly the following Officers were nominated from the respective offices
except IIT, Chennai.

l. Dr. Deepesh V, Scientist B and Smt. Poornima B. M, Scientist C, CPCB, Bangalore
2.Dr. M.T Karuppiah, Scientist D, MoEF, Regional offrce, chennai
3. Dr. S Prabhu, Scientist C, MoEF, Regional office, Bangalore
4. Sri. Bijumon, Regional Transport Officer, Trivandrum
5. Dr. R. sivacoumar, Senior Principal scientist, CSIR-NEERI, chennai

Smt. Poornima B. M, Scientist C, CPCB left the committee in view of her transfer
to newly incepted Regional Directorate, Chennai, vide ref 3. Also Dr. p. Saranya,
Scientist D was nominated instead of Dr. M.T Karuppiah, vide ref g.

The Kerala State Pollution Control Board was specified as the nodal agency for this
purpose and Smt. Bindhu Radhakrishnan, Senior Environmental Engineer, Head Office,
Kerala State Pollution Control Board, Thiruvananthapuram was nominated as the Nodal
Offi cer for coordination.

The Hon'ble NGT as per the order dated t4.07.2021 in O.A No.7612017,
25912017 and26012017 had directed to conduct Source Apportionment Studies in Kochi
& Thiruvananthapuram cities vide read 4th and the committee appointed by the
Hon.Tribunal was directed to provide necessary guidance for the study and submit
periodical reports to the Tribunal regarding the progress of the work. The Environment
Department, Government of Kerala was directed to conduct the study and the Chief
Secretary, State of Kerala was directed to supervise the implementation of the scheme
envisaged by each department. Subsequently the Chief Secretary convened a meeting on
1,4.09.2021 and directed to invite estimate from NIT, Calicut for the pu{pose, being a
reputed institute within the state, as per the minutes cited 5'h.

Vide ref. cited 6'n, a proposal dated 03,12.2021 of the NIT, Calicut for
conducting Source Apportionment Study was received from the Environment
Department .The Chairman of the Board was requested to examine the proposal and to
hold a discussion with NIT, Calicut to get it revised to a reasonable amount. Accordingly
a meeting with the NITC was held on 03.03.2022. As the proposal was not
comprehensive as specified in the Conceptual Guidelines and Comrnon Methodology,
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NITC was requested to submit revised proposal, vide ref. 7 based on Source
Apportionment Studf developed by CPCB. NITC had submitted a revised proposal on
23.03.2022 and the same was placed before the committee on 06.05.2022. But a final
decision could not be arrived. So it is felt to strengthen the committee by having more
experts in this field from the same organizations suggested by NGT. As requested vide
ref. 9, consent letters were received from IIT, Chennai and CPCB, Bangalore. In the
mean time another proposal was collected from the NITC, based on the methodology
specified in the CPCB letter dated 26.07.2021.

Accordingly, the committee is strengthened by incorporating additional members
namely Sri. J. Chandrababv, Zonal Officer, CPCB, Regional Directorate, Bangalore,
Dr. S.M. Siva Nagendra, HOD, IIT, Madras and Sri. Alexander George, Senior
Environmental Engineer, Technical Section, Head Office, Kerala State Pollution Control
Board. This committee can look into the proposals of NITC and provide necessary
guidance and support so as to conduct and complete the study at the earliest.

' Smt. Bindhu Radhakrishnan , Chief Environmental Engineer, Head Office, Kerala
State Pollution control Board, Thiruvananthapuram will continue to be the nodal officer.

The expenditure in this regard will be met from the head of account- Non plan
'Contingency' from current year's budget.

s/4',
MEMBER SECRETARY

To

1. Sri. J. Chandrababu,
Zonal Officer, CPCB Regional Directorate,
Bangalore

Dr. Deepesh V
Scientist'B'
Regional Directorate -South (Bengaluru)
Central Pollution Control Board

Dr. S Prabhu
Scientist'C'
Regional Office (South Zone)
MoEF& CC Regional Office, Bangalore

2.

J.



4. Dr. P Saranya
Scientist'D'
MoEF& CC, Integrated Regional Office (SEZ)
1't Floor, Additional Office block for GPOA,
Shastri Bhavan, Haddows Rd., Nungabakkam
Chennai - 600006

5. Dr. R. Sivacoumar
Sr. Principal Scientist
CSIR-NEERI,72, CSIR Rd
Anbalagan Nagar, Tharamani
Chennai - 6001 13

6, Sri. Bijumon. K
Regional Transport Officer,
Enforcement Division,
Motor Vehicle Department, Thiruvananthapuram

6. Dr. S.M. Siva Nagendra,
HOD, IIT, Madras

B Sri. Alexander George,
Senior Environmental Engineer,
Technical Section, Head Office,
Kerala State Pollution Control Board
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Minutes of the Joint Committee meeting held on 05.08.2022 through VC in 

compliance with the order of the Honourable National Green Tribunal, dated 

14.07.2021 in O.A Nos.76 of 2017, 259 of 2017 and 260 of 2017. 

 

Joint Committee meeting was held on 05.08.2022 at 2.30 pm  to discuss the 

course of action to be taken to comply with Honorable NGT directions. Dr. S.M. 

Siva Nagendra, Member and representative of IIT, Chennai had not attended the 

meeting.  Following members attended the meeting as detailed below: 

 

1. Er. J. Chandrababu,  

Regional Director,  

Central Pollution Control Board, 

Regional Directorate, Bangalore. 

 

2. Dr. Deepesh V 

Scientist ‘C’ 

Central Pollution Control Board, 

Regional Directorate, Bangalore. 

 

3.  Dr. S Prabhu 

Scientist ‘D’  

Regional Office (South Zone) 

MoEF & CC Regional Office, Bangalore 

 

4.  Dr. P Saranya 

Scientist ‘D’  

 MoEF & CC, Integrated Regional Office (SEZ) 

 1
st
 Floor, Additional Office block for GPOA, 

 Shastri Bhavan, Haddows Rd., Nungabakkam 

 Chennai – 600006 

 

5.  Dr. R. Sivacoumar 

Sr. Principal Scientist 

CSIR-NEERI, 72, CSIR RdAnbalagan Nagar, Tharamani 

Chennai - 600113 

6.   Sri. Bijumon. K 

 Regional Transport Officer, 

 Enforcement Division, 

 Motor Vehicle Department, Thiruvananthapuram 

 

8.  Er. Alexander George,  

Senior Environmental Engineer,  

Technical Section, Head Office, 

Kerala State Pollution Control Board 



 

9. Er. Bindhu Radhakrishnan  

Chief Environmental Engineer and member convenor 

Kerala State Pollution Control Board 

 

Smt. Bindhu Radhakrishnan, Chief Environmental Engineer, KSPCB, and 

Member Convener welcomed all the committee members to the meeting. As it was 

the first meeting after reconstitution of the committee, Member Convenor made a 

presentation briefly explaining about history of the case and the present status as 

per the order dated 14.07.2021 of  Hon’ble NGT in O.A Nos.76 of 2017, 259 of 

2017 and 260 of 2017.  

 

Members of the Joint Committee raised concern regarding inviting proposal 

only from NIT Calicut for carrying out source apportionment studies in Kerala in 

compliance to Hon’ble NGT directions, without adhering to the normal procedures 

for inviting proposals from shortlisted expert agencies. To this, the member 

convener clarified that in the meeting held by the Chief Secretary, Government of 

Kerala  (GoK) on 14.09.2021, it was directed to invite estimates from NIT, Calicut 

for the purpose. This was suggested with a view to strengthen the capacities of 

Govt Engineering Colleges in Kerala for conducting studies relating to 

environmental issues. Therefore, Joint Committee members were of the view that 

the joint committee shall not be made responsible for all the administrative 

implications/ complications of the decision to go with NIT Calicut. It is also 

clarified that if the Govt. of Kerala is opting NIT Calicut for the intended work, 

other benefits shall stand forfeited.  

 

Representative of CPCB clearly indicated that the proposal should be based 

on the ‘Conceptual methodology and framework for carryout source 

apportionment studies’  already prepared and issued by CPCB and same to be 

followed and the terms of reference prepared for source apportionment with 

respect to NCAP project should also be in line with the CPCB suggested 

methodology. The joint committee had agreed only to examine the technical 

aspects of the NIT Calicut proposal. The committee members also insisted that 



NIT Calicut should make a presentation in the next Joint Committee meeting, 

scheduled on 11.08.2022 via VC. The technical feasibility of the same will be 

reviewed in the next meeting of the Joint Committee and also to take further 

course of action in the matter.  

 

The meeting ended with a vote of thanks to all. 

 

                                                                                     Member Convenor 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 



MEMBERS SIGNATURE 

1. Sri. J. Chandrababu,  

     Zonal Officer, CPCB Regional Directorate,  

Bangalore 

 

 

2. Dr. Deepesh V 

Scientist ‘B’ 

Regional Directorate -South (Bengaluru) 

Central Pollution Control Board 

 

 

3.  Dr. S Prabhu 

Scientist ‘C’  

Regional Office (South Zone) 

MoEF& CC Regional Office, Bangalore 

 

 

4.   Dr. P Saranya 

Scientist ‘D’  

 MoEF& CC,  

      Integrated Regional Office (SEZ) 

 Chennai – 600006 

 

 

5.  Dr. R. Sivacoumar 

Sr. Principal Scientist 

CSIR-NEERI, Chennai 

 

 

6.   Sri. Bijumon. K 

 Regional Transport Officer, 

 Enforcement Division, 

Thiruvananthapuram 

 

 

7. Dr. S.M. Siva Nagendra,  

HOD, IIT, Madras 

 

Absent 

8. Sri. Alexander George 

           Senior Environmental Engineer, 

          Technical Section, Head Office, 

          Kerala State Pollution Control Board 

 

 

9. Smt. Bindhu Radhakrishnan 

          Member Convenor 

          Chief Environmental Engineer 

          Kerala State Pollution Control Board        

 

 


























